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was given In reply to Starred Ques-
toon No 710 on August 28, 10862, in
the Rajya Sabha

(¢) Government have no nforma-

tion ]

NEwWS-RBEL, ON “PETITION TO
PARLIAMENT”

*174 Suri BHUPESH GUPTA Wil
the Minuster of INFORMATION AND
BRroADCASTING be pleased to state

(a) whether 1t 1s a fact that the
screeming of a news-reel entitled
“Petition to Parhament” on Septem
ber 13, 1963 was suddenly gtopped 'n
cinema houses,

(b) 1if so, whether this step was
taken on the basis of letters from
Members of Parliament helonging to
the Congresg Party, and

(c) whether Government have re-
cetved any letters from the Com-
munist Party or any of its Membars
i this regard?

Tue MINISTER or PARLIAMEN-
TARY AFFAIRS (SHRr SaATva
NARAYAN SINHA) (a) Indian News
Review No 780 which inter alia car-
ried an item “Petition to Parliament”
was withdrawn from cicculation in
the cinema houses about a week after
1ts release

(b) A letter from 3 member of the
Congress party wag received, but the
news-reel was withdrawn gafter the
Minister of Information and Broad-

casting and the Mimnster of Home
Affairs had inspected it
(¢c) A letter from a Communist

Member of Parliament was receirved
but not from the Communist Party

RESIGNATION OF CIVIL OFkIZERS oOF
INDIAN oORIGIN IN KeNnva

*175 Surt B D KHOBARAGADE

Will the PriME MINISTER be pleased to
state:
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(a) whether Government are awale
that a large number of civil officers
of Indian origin 1in Kenya have resign-
ed from service due to hostile attitude
of the Kenya Government, and

(b) 1if so, what steps are being takern
by Government to safeguard the
interests of these officers®

Tug DEPUTY MINISTER IN THE
MINISTRY or EXTERNAL AFFAIRS
(SHrr DiNESH SINGH) (a) The Gov~
ernment 1s aware that apout a thou-
sand civil officers of East African
Common Service Organisat on have
voluntarlly and prematurel; ietired
from service owing to apprehensions
that the conditions of their service
might be unilaterally altered to thew
disadvantage Later they sought to
withdraw their resignations

(b) The Government had taken up
this question through diplomatic
channels with the leaders of the Gov-
ernments concerned However, the
East African Common Services Organt-
sation have not found it possible to
agree to the withdrawal of resigna-
tlong already tendered
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